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Issue of Public Notices by the
Calcuita Port Awthorities

1388. SHRT SOMNATH CHATTER-
JEE: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) whether public noticeg were
issued by the Calcutta Port Authori.
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ties for leasing out the lands by the
Calcutta side on Strand Road: and

(b) if not, the reasons thereof?

THE PRIME MINISTER (SHRI
MORARJI DESAI). (a) No, Sir.

(b During last 3-4 years there was
no suitable land available in the Cal

cutta side of Strand Road for the. pur-
pose of leasing out,

Supply of Cement to Maruti

1389. SHRI SOMNATH CHATTER.

JEE. Will the Minister of INDUSTRY
be pleased to state:

(a) total quantity of cement sup-
plied to Maruti Ltd., Haryana todate
since inception;

(b) the way in whish shis quantity
was utilised by the company;

(c¢) whether any allegationg of jir-
regularity and misuse of cement have

been brought to the notice of Govern.
ment; and

(4) if so, the facts thereof and

action taken by Government in the
matter?

THE MINISTER OF INDUSTRY
(SHRI BRIJ LAL VERMA): (a)
12,930.80 metric tonnes,

(b) to (d). The Government has al-
ready appointed a Commission which
will, inter-alia, inquire into all facts
and circumstances relating to allotment
of controlled commodities and
materials like cement to M/s. Maruti
Pvt. Ltd. and its utilisation or disposal
other. '

Lathi Charge in Jails during
Emergency

1390. SHRI KANWAR LAL GUPTA:
Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the names and the places where
lathj charge was made in jails during
emergency;





